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Soviet experts are not in a position to 
undertake or to give any advice or assis-
tance as ,to what should be done. 
Whether we should postpone the wor;' 
for the time being till such time as we 
get the expertise or we should seek the 
co-operation of some western countries 
are mat,!ers under careful consideration 
<>f the Government, 'and I would beg of 
the hon. Members not to reach any 
conclusions till the Government make 
up its mind and put their conclusions 
before Parliament. 

RETAIL OUTLETS COMMITTEE 

+ 
*550. SHRI UMANATH: 

SHRI P. P ESTHOSE: 
SHRI E. K. NAYANAR: 
SHRI P. RAMAMURTHY: 

Will the Minister of PETROLEUM 
AND CHEMICALS he pleased ,to refer 
to the reply given to Starred Question 
No. 530 on the 7th December. 1967 
and state: 

(a) whether Government have consi-
dered the repon of the Retail Outle!s 
Committee; and 

(b) if so, the decision taken thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND OF SOCIAL 
WELFARE (SHRI RAGHU 
RAMAIAH) : (a) Yes, Sir. 

(b) The Government have decided to 
accept and adopt all the recommenda-
tions made by the Retail Outlets Com-
mittee. 

SHRI UMANATH: May I know 
what are the main recommendations 
made by the Committee? 

SHRI RAGHU RAMAIAH: There 
are a number of recommendations. For 
the information of the hon. Member, I 
may state that we have already laid 
copies of the report in the Parliament 
Library. 

MR. SPEAKER: Very well; it is 
available. 

SHRI UMANATH: One of the alle-
gations against the foreign oil companies 
is that since they are allowed to make 
retail sales of part of the oil, they are 
fixing the prices in such a way as to 
undercut the prices so as to defeat the 
public sector undertakins in the industry. 
So, I would like to know whether the 
Government have examined this aspeot 
of the question and, if so, what action 
have they taken. 

SHRI RAGHU RAMAIAH: The 
prices are all determined and there is no 
question of their having special prices 
for them. 

COAL AND NAPHTHA BASED FERTILIZER 
PLANTS 

*553. SHRI SHIVA CHANDRA 
JHA: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased 
to ~,:ate : 

(a) whether Government have made 
any comparative study of the advantage, 
and disadvantages of the Coal-hased and 
naphtha-hased fertilizer plants in India: 
and 

~) if so, the re~ults of that IItudy ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND OF SOCIAL 
WELFARE (SHRI RAGHU 
RAMAIAH) : (a) and (b). A prelimi-
nary study has shown that the eOlllpara-
tive economics of naptha based and coal-
based fertilizer plants depend upon vari-
ous factors such as process routes, ini-
tial investmellJ!, size of the plant, its 10-
eation vis-a-vis market, cost of raw mate-
rials and utilities, the product mix and 
the sale price. Accordingly, a more 
detailed study with reference to pal1li-
cular locations has been undertaken. It 
is in progrcss. 
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SHRI P. VISWAMBHARAN: Sir, 
there are certain proposals to start a 
naphtha-based petro-chemical com.pls ill· 
Cochin .. 
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MR. SPEAKER: Now we will cover 
the whole of India ? 

SHRI P. VISWAMBHARAN: The 
Minister has meDtioned so many pro-
jects. 

MR. SPEAKER: This question is not 
about any particular place. Let us go 
to the next question. 

SHRI K. SURAYANARAYANA-
rose-

MR. SPEAKER: You want to ask 
about Kothagudium? We cannot cover 
the whole of India in this question. He 
may also resume his seat. 

SHRI P. VISWAMBHARAN: The 
Minister has mentioned other proj~cts. 
Why did not he mention this also? What 
is the position in regard to the proposed 
naphtha-based petro-chemical complex 
in Cochin? 

MR. SPEAKER: No, please. We 
cannot go from S:ate to State. 
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INCOME·TAX CASES 

·554. SHR! PREM CHAND VER· 
MA: Will the Minister of FINANCE 
be pleased to state : 

(a) whether it is a fact that pending 
assessment of Income-tax: cases have 
been progressively rising during the last 
six years; 

(b) if so, what was ¢he Dumber of 
pending assessmeDt cases in 1961 and 
what was the number at the end of 1967; 
and 
L13 LSS/68-2 

(C) how IODg it would take to com-
plete the back-log as a result of the steps 
taken to clear the pending a'ssessment 
cases and collect the arrears? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI K. C. PANT): (a) Yes, Sir. 

(b) The number of pending assess-
ment cases as on 31st March, 1961 and 
31st March, 1967 was 6,19,117 and 
23,47,513 respectively. 

( c) It is not possible to estimate the 
exact time it would take to clear the 
back-log of pending aSSeSSmeDts aDd 
collect the arrears though al\ effective 
steps are being taken to do so as soon as 
possible. 
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